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Pacts on procurement of Uranium

12082. SHRI MAHENDRA SINGH MAHRA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether any pacts relating to procurement of Uranium have been signed during

the Prime Minister's foreign tours;

(b) if so, the names of the countries, the pacts have been signed with as well as

and the quantity of uranium to be procured; and

(c) whether any proposal to procure uranium from other countries too is under

consideration, and if so, the names of such countries?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GENERAL (RETD.) V. K. SINGH): (a) and (b) No; Does not arise.

(c) India has signed civil nuclear cooperation agreements with France, United
States, Russia, Namibia, Canada, Argentina, Kazakhstan, Republic of Korea, Czech
Republic and Australia; A Memorandum of Understanding on civil nuclear cooperation
has been signed with Mongolia and a joint declaration has been signed with United

Kingdom.
Pakistan indulging in anti-India propaganda

+2083. SHRI RAMDAS ATHAWALE: Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government is aware of the fact that Pakistani High Commission
situated in other countries are indulging in anti-India propaganda and are providing

protection to terrorists;

(b) if so, the number of such cases that have come to the notice of Government

during the last three years; and

(c) whether Government has raised or proposes to raise these issues with the

concerned countries?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GENERAL (RETD.) V. K. SINGH): (a) to (c) Government is aware of the attempts
by Pakistan to step-up anti-India propaganda around the world in order to divert
international attention from its continued policy of sponsoring and using terrorist

groups against India.

tOriginal notice of the question was received in Hindi.
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Government has been highlighting the issue appropriately in international fora. Due
to these strong and purposive international engagements, the international community

fully recognizes Pakistan’s links with terror groups.
Bilateral dialogues with Pakistan

+2084. SHRI VISHAMBHAR PRASAD NISHAD: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) the details of the issues taken up/discussed in the bilateral dialogues between
India and Pakistan during the past one year and the level of these engagements, the

details of the likely dialogues/meeting in future;

(b) whether the issues discussed and the agreements signed have been implemented,

and
(c) if so, the details thercof, and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GENERAL (RETD.) V. K. SINGH): (a) to (c) The Commerce Ministers of India
and Pakistan met on January 18, 2014 on the margins of SAARC business leaders
conclave in New Delhi, the then External Affairs Minister met the Advisor to the
PM on National Security and Foreign Affairs of Pakistan in Male on the sidelines of
the SAARC Foreign Ministers meeting in Male on February 20, 2014 and the Prime
Ministers of India and Pakistan met in New Delhi on May 27, 2014 during the latter’s
visit to New Delhi to attend the swearing in ceremony of the new Government, in
addition to official level meetings which take place under various bilateral agreements
and arrangements concerning amongst other things management of the International
Border and LoC in Jammu and Kashmir, water sharing and coordination between the

Custom organizations.

During the dialogues at the political level India’s commitment to establishing good
neighborly ties with Pakistan including moving ahead with normalization of bilateral
trade relations as per the September 2012 bilateral road map was reiterated. In the
meeting on May 27, 2014 Prime Minister also underlined the importance of maintaining
an environment free from terrorism and violence including ensuring progress on the
Mumbai terror attack trials in Pakistan, and to ensure peace and tranquility along the
IB and the sanctity of the LoC.

tOriginal notice of the question was received in Hindi.



